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T{THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHER
SHINDE): (a) to (c) A statement i~ placed
vn the Table of the Sabha.

SFATEMLNT /

The question of formulation and imple-
mention of suitable schemes of a lasting
benefits in the arid and semi-atid areas in
the country has been under the active con-
sideration of the Govt. of India for some
time now. No special Study Team has
becn appointed by the Government of India
to go into the question of making dry and
fesere lands in U.P., Bihar and Rajasthan
fertile ot to assist in the development of
desert arveas in the country with the help
of 1 iaelt scentists.

I'he Indian Council of Agiicultural Re-
scarch is, however, initiating a Coovdinated
Research Project tor Dry Land Agriculture at
an estumated cost of Rs. 147.50 lakhs for a
period of four vears. This project will be-
come operative w.e.f. 1-9-70. The study under
the scheme will pav special attention to
wiler harvesting, cfhcient wse of stored
water in soil, hiceding drought resistant or
escaping varictes ol crops and  agronomic
practices suitable tor low soil moisture con-
ditions. It will have 13 Mawn Centres, eight
Sub-Centres  representing  different  agro-
climatic and soil conditions in India. In
addition, a speaal Centre for undertaking
tundamcental studies on Plant Physiology — as
rclated o Dry Farming 15 provided under
the schene.

A scheme tor Integrated Dry Land Agri-
cultural Development has also been sanc-
uoned  {or implementation  during  (he

Tourth Plan period. The total number
of projects  during the  Fourth  Plan
period  will - be 24, bur 9 projects

being  taken  up  during  1970-71  in
Andhra Pradesh, Gujarat, Haryana, Madhva
Pradesh, Maharashtia, Mysore, Rajasthan,
Tamil Nadu and Uuar Pradesh = These
pilot projects will he located around main
or sub-rescarch  centres of the TIndian
Council of Agiicultural Rescarch and will
scrve a8 Demonstration-cam-tiaining, pro-
jeots,

1 [ 1 English translation
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to Questions b2:

So fur av desert aicas in Rajasthan,
Gujamat and Harsana  ae concerned, pilot
projects ave also being Laken up for their
dovelopment on a long taam basis, by un-
dertaking works ot soil conservation, minor
trrigation.  afforestation, pasture  develop-
nient, cte. ‘The approach is to take up
speatficd tems of work, depending on the
stttabiaty of the arca sclected in compact
and well defined avcas,  Schemes costing
Rs. 105.40 lakhs have already been sanc-
tioned 1in these three States.

A nou-plan ~scheme with the objective ol
organising schemes of @ long term produc-
tne nature and also to provide remunera-
tne work to rwal labow in such areas so-
that emeirgent  scarcity  relief  works  are
moided alter some vears s being undertaken
m the temaining four years of the Fourth
Five Ycar Plan at a cost of Rs. 100 crores.
So far 23 districts in seven States have bccq
selected  and  the question of selection of
additional districts is now under considera-
tion. Centtal Teams have heen visiting the
concancd States  to  expedite formulation
and carly sanction of schemes 1n the already
selected “districts, A& hudget provision of
Rs, 25.00 ciores has bren made for the cur-
rent financial vear, fou this progiamme.]
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289, SHRI1 CIIT1 1A

SHRI PRANAR
ERJEE:

ABSESSMEN1

BASU
KUMAR MUKH-

Will the Minister of FOOD AND AGRI-
CULTURE be pleased ro rcter to the teply
to Unstanied  Question No. 500 given in
the Rajia Sabha on Sth Mav, 1970 and
state:

(a) whether Government have since made
any assesstient of the situation in relation
to (e agianian problems with particular re-
fcience (o distribution of lands among land-
fess and poor peasants, and rvecovery of the
Innds tansfened in madfafide manner;

(by 1l so, the noad’ toatures of the assess-
ment: and

() the action taken or conterplated to
bhe taken in this diection®

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL'1URE,
COMMUNITY DEVELOPMENT (AND CO-

OPERATION (SHR1T ANNASAHED
SHINDE): (a; Yon, Si

(hy and () Goveinment have 1ssued ins-
tructions for immediate and svstematic im-
plamentation of land reform measures in-
conporand o the West  Bengal Estates
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Acquisition At and West Bengal Land Re-
iorms Act. In.tructions have also been issued
for intensiivit g the drive for detection of
surplus land and lands held malafide or
fictitious ttan fers (benami). Action has al-
ready been tiken for amending the West
Bengal Land Rcforms Act with a view to
safeguarding the interests of bargadars.
Proposals atc being finalised for revising the
ceiling provisions.

GRANIS 10t RFESIARCH IN AGRICULTURE

*290. SHRI SANDA NARAYANAPPA:
Will the Mirister of Food and Agricultute
be pleased () state:

(a) What a ¢ the names of the units in
India which are receiving grants for re-
scarch in Agticulture from the Government
of U.S.A;

(b) what 1~ the total amount of grant re-
ceived so fay; and

(c) wihether anv such grants have becn re-
ccived from other countries also?

THF MIN STER OF STATE IN THE
MINISI'RY DF TFOOD, AGRICULIURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHEB SHIN.
DE): (a) Grunts for Agricultural Research
is received {rem the U.S. Government under
PL 480 fund.. Thesc grants are rcceived by
the Indian Council of Agricultural Reseaich,
Universitics, Colleges and  other  1esearch
Institutes.

(by The total number of rescarch projects
sanctioned so far is 297 with a total outlas
of Rs. 46 cidres approximately.

(¢) Ne Bt discussions with some othet
countrie~ a1c in progress {or securing colla-

boratior. anc assistance magricultmal re-
scarch
) Sty FIsHING IN By oor Bracai
*201. SHRI T. V. ANANDAN:

SHR[ BALACHANDRA MENON:
SHRIT AL V. BHADRAM:

Wwil! the Minister of FOOT AND AGRI-
CULTURE ¢ pleased to state:

(a) vhether it is a fact that Government
have taken . decision to suivey the Bay ol
Bengal to 1o are deep sea fishing areas there;

(b) whethot s is also a fact that a vessel
has becn putcdiased from the German De-
mocratic Repablic for this purpose;

(¢} if so. the details thereof: and

(d) what progress has been made so far m
developing ~ea fishing in the easrern region?

i

(7 AUGUST 1970]

to Questions 54

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHEB SHIN.
DE): (a) to (d) A statement is laid on the
Table of the Sabha.

S1ATEMENT

(a) The Government of India is stiength-
ening the Deep Sca Fishing Organisation
which has as one of 1ts major objectives sur-
vey of the matine fish resources off the Indian
Coast. The Bay of Bengal is also covered
under the programme foir intensification of
these sutveys.,

(b) A vessel manufactmed in the German
Democratic Republic has been added to the
Survey Fleet of the Deep Sca Fishing Orga-
nisation and will shortly be deployed in the
Bay of Bengal of undertaking survey in this
arca.

(¢r The vessel is a stern trawler suitable
for exploration ot deep sea bottom grounds.
It has a lIength of 106 {t. and an cngine of
532 H.D.

(d) Surveys of resources have been carried
out {from bases in Visakhapatnam and Tuti-
corin. 1,545 mechanised boats upto 36 ft.
Iength are already opcrating on the East
Coast. Cold storage and freezing facilities
have been provided at scveral ports on this
Coast. Fishing harbours have also been sanc-
tioned at some ports on the East Coast and
proposals for more harbours are under con-
sideration. Import licence for two vessels has
been issnied to a firm proposing to operate
from the East Coast.
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